
(c) the extent to which the benefits have accrued to 
farmers under this project;

(d) whether there are any deficiencies and 
administrative irregularities in implementating the project; 
and

(e) if so, the details thereof, and the action taken in 
the matter9

THE MINISTER OF AGRICULTURE (EXCl UDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) (a) and (b) 
A project namely Indo Italian Programme foi the 
development of temperate climate fruit crops was 
implemented in two phases in the states of U P , J&K 
and H P. The first phase was from June 1984 to 
December 1987 and second phase from August 1990 to 
June, 1994 The outlays and expenditure in the project 
for Uttar Pradesh were as under: —

Rs in lakh

Italian Share State/India Total
S fiare

Outlays 389.75 142.51 532.26

Expenditure 390 17 294.54 651.13

The important components of the project were 
technical assistance, supply of equipments, plant and 
planting material, nursery and laboratory equipments, 
green houses structures, training of personnels in India 
and abroad and transfer of technology etc. The important 
fruit crops were apple, pear, apricot, plum, peach, cherry, 
almond, walnut, hazalnut, pistachionut, strawberry and 
citrus fruits besides olive which was introduced as a new 
crop.

(c) The farmers were trained on the new technology 
in temperate fruit crops. The demonstration plots were 
laid on the farmers field for olive crop. T he planting 
material, fertilisers and pesticides were also provided to 
the farmers under the project.

(d) and (e) -During the implementation of the project, 
no deficiency/administrative irregularity has been brought 
to the notice of the Government. The project has been 
successfully implemented and has ended in .June, 1994

Konkan Railway Project
4910. DR. LAXMINARAYAN PANDEY: Will the 

Minister of RAILWAYS be pleased to state:
(a) whether tor the construction of the Konkan 

Railway Project, the number of tunnels, major projects 
and minor projects were 71, 136 and 1605 respectively 
as planned in 1990-91;

(b) whether the numbers grew to 93 for tunnels, 171 
for ma|or projects and 1752 for minor projects during
1995-96;

(c) whether the construction work was forced to keep 
changing its aligment over the years resulting in these 
changes and cost overruns; and

(d) if so the reasons therefor9

I HE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ)- (a) Yes., Sir.

(b) Yes. Sir. The; numbers have increased to 92  for 
tunnels, 179  for major bridges and 1819  foi minoi bridges

(e) No, Sir,

(d) When the construction of the Konkan Railway 
Project was entrusted to the Konkan Railway Corporation 
Ltd . they had to do the re survey of the then proposed 
alignment as the earlier survey done by the Southern 
Railway was not complete The Corporation while 
surveying the alignment, eased the gradients from ! 100 
to 1:150  and also eased the curvatures from 7 degrees 
to 1.4 degrees for better operational benefits Due to 
these reasons the number of tunnels, major bridges and 
minor bridges have increased.

Resettlement of Refugee Families

4911 SHRI JAGMOHAN: Will the Minister ot HOME 
AFFAIRS be pleased to state

(a) whether a Cabinet decision was taken on August
2 5 , 1989  to resettle refugee families from the Punjab 
and Bangladesh and families of some ex-servicemen in 
the Kasturba Niketan Complex;

(b) whether even after seven years, no action has 
so far been taken in this regard;

(c) the reasons for delay and failure to momtoi the 
Scheme;

(d) whether in view of the non-implementation t the 
Scheme, hundreds of refugees families are living in sub­
human conditions and facing serious health hazaids ano 
running tfie risk of getting injuied by the falling r o o f s  and 
walls; and

(e) the measures contemplated to ward off the 
hazards and also to secure speedy implementation of 
the aforesaid decision9

THE MINISTER OF HOME AFFAIRS (SHRI 
INDRAJIT GUPTA) (a) to (e) The requisite information 
is being collected‘and will be laid on the Table of the 
House

[Translation]

Article 370

49  12 . SHRI SAN TOSH KUMAR GANG WAR 
Minister of HOME AFFAIRS be pleased to stai-


